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another group of 1tudent. on Novem-
ber H, 18'1'1 A group of &tudents 1s 
alao 1ta1mg a 'Obama' out11de 
the oftlce of the V1ce-Cbancellor 
The Executive Councll of the Uruver-
11ty has meanwhile appealed to the 
students, teacher1, parents and the 
general pubhc to 11ve full support to 
the normal continuation ot the actlv1-
t1es of the University and to streng-
then the spint of a larger concord for 
a more creative part1c1patlon 1n the 
work of the Un1vers1ty 

The students of the Jawaharlal 
Nehru Umvers1ty are agitating to 
p1esq their demand tor .i Vmtort.u m-
qull')' mto the excenea alleged to 
have been committed by the Umver-
blty authol'l.t1ea durmg the period of 
Emergency On November 2, 1977 the 
V1ce-Chan<'l'llor of the Umvers1ty and 
two other Officers were prevented by 
the students from entering the Un1-
ve1s1ty campus The members of the 
Karamchar1 Sangathan of the Umver-
s1ty were agitated over the inudent 
a nd decided to give a call for a com-
plete 'Hartal' mcludmg the stoppage 
of essential •el"Vlces, e.g., electnc1ty 
and water In order to prevent the 
situation from deteriorating further, 
"the Vice-Chancellor decided to close 
the University sine die with effect 
1rom 3rd November, 1977 The Uru-
vers1ty is still closed Certain students 
have gone on hunger strike while 
others are ~ta m  a 'Dha1 na' out,1de 
the reddence of the Vice-Chancellor 

WhJle ordermg the closure of the 
Umver11ty, the Vice-Chancellor had 
made 1t clear that the Umvers1ty can 
re-open only when assurances are 
received from both the student lea-
dership and the leadership of the Ka-
ramchar1 Sangathan that the normal 
and lawful acuvtttes, funct1on!Jli and 
Ule movement of the Unlverslb' au· 
thorities, teachers, student. and Ka-
ramcharlS are equally guaranteed by 
each other 

There la no report about anv dla-
1urbance at present ln other Central 
Unlveraltles 

&aa1 DeYelopmlat PIM la OJ.Z. 
Area, New Delld 

1098 SHBI D G GAWAl· Wtll the 
114'1mater of WORKS AND HOUSING 
AND SUPPLY AND REHAHILITA-
TION be pleased to Staie 

(a) whether the contemplated 
changes m the Zonal Development 
Plan of DI Z Area, New Delh i have 
Since been made o.nd app1 O\ c.d by 
Gove1nment, 

(b) 1! so, the sahent feature& there-
of, 

(c) when the revised Zono.l Deve-
lopment Plan was flnah&ed by the 
Government, and 

(d) whether the wo1k to implement 
the e 1~ed Zonal Development Plan 
has amce been undutaken and 1f ,o, 
when, and 1f not, when the wo1k on 
the proiect 1~ likely to start• 

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE· 
HABILITATION (SHRI SIKANDAR 
BAKHTl (a) No, Sir 

Cb) and (c) Does not arise 

(dl The Revised Zonal Develop-
lopment Plan would be implemented 
after 1ta approval by the Central rov 
ernment 

LeWnr out of Govemment aecom.. 
mOdatk>n In DI Z Area, Hew Dellll 

1099 SHRI D  G GAWAI W II the 
Minuter ol WORKS AND HOUSING 
AND SUPPLY AND REHABILITA-
TION be pleued to state· 

(a) the number of allottees of Gov-
ernment accommodation in multi· 
atoreyed sector1 in DI Z Area, New 
Delhi who have completely rented 
out their ftata and thus eharglng 
norb1tant rents from thell' tenants 
unauthorlled17; and 

{b) whether Government r~ 

to make a survey in thla nprd ud 




